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(cj A statement showing the enrolment in 
each of the schools is laid on the Table. [See 
Appendix XCIV, An-nexure No. 57] 

(d) The Delhi Administration have taken 
steps to open additional Urdu medium 
sections in the existing shcools. They are also 
considering the question of opening 
additional Urdu medium Higher Secondary  
Schools. 

Indian Doctors in England 

'310. SHRI H. S. NARASIAH : Will the 
Minister of HEALTH AND FAMILY 
PLANNING be  pleased to state : 

(a) the number of Indian doctors who are 
practising at present in U.K.: 

(b) whether they are subjected to any 
curbs on their working In U.K. as imposed by 
the British General Medical Council; and if 
so, what are the details thereof; and 

(c) what action the Government of 
India propose to take to bring the Indian 
doctors back to India ? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. KARAN 
SINGH): (a) to (c) The number of Indian 
doctors in U.K. including those who have 
gone there to obtain higher training, is about 
.10,000. The General Medical Council of 
U.K. had a reciprocal arrangement with the 
Medical Council of India and had allowed full 
registration to Indian doctors holding 
qualifications from recognised Indian Medical 
Colleges. However, the General Medical 
Council of U.K. have since decided that 
Indian doctors obtaining qualifications from 
Indian Medical Colleges after the 22nd May, 
1975 would be eligible only for temporary 
registration after undergoing a test to be 
conducted by the Temporary Registration 
Assessment Board and also pass a test of 
competence in English. 

As the reciprocal arrangement between the 
General Medical Council of U.K. and the 
Medical Council of India has been 
unilaterally terminated by the General 
Medical Council of U.K., the Medical 
Council  of  India  have   since   decided to 

derecognise the British degrees awarded after 
1st April, 1977. Simultaneously, the 
Government of India have also set up a 
National Board of Examinations to conduct 
high-level all-India examinations in various 
specialities to enable Indian doctors to obtain 
prestigious qualifications within India itself. 

 
f[Curlaihuent of funds for the eradication 

of Leprosy Programme 
•311.   SHRI    BHAIYA  RAM    MUN 

DA : 
SHRI NABIN     CHANDRA 

BURAGOHAIN : 

Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state : 

(a) whether it is a fact that Planning 
Commission had made a provision of Rs. 33 
crores during the Fifth Five Year Plan to 
control leprosy; 

(b) whether it is also a fact that the 
amount has been curtailed to Rupees 10 
crores for three years with the condition 

';'[   1 English translation. 
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that allocation of further funds will be made 
after reviewing the expenditure of three years; 
if so, the amount of expenditure incurred 
during the financial years 1973-74, 1974-75 
and 1975-76 (upto 30th November, 1975) ?] 

 

THE MINISTER OF HEALTH   AND 
FAMILY    PLANNING    (DR.    KARAN 
SINGH) : (a) and (b) No Sir. Against a 
proposed outlay of Rs. 30.43 crores on 
the Leprosy Control Programme during the 
Fifth Plan, the Planning Commission accepted 
an outlay of Rs. 10.52 crores. The question of 
additional financial requirement is to be taken 
up at the time of mid-term appraisal of the 5th 
Plan. 

The expenditure on the Programme   has 
teen as follows : 

 

Agro-Industrial  grant to West Bengal 

♦312.    SHRI SARDAR AMJAD ALI: 
DR. V.  B. SINGH : SHRI 
ROSHAN LAL: 

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state: 

(a) whether the Central Government 
have given any grant to the Government 
of West Bengal for agro-industrial pur 
pose for the current year; and 

(b) if so,   the  amount  thereof'! 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE) : (a) and (b) The term 'agro-
industries' covers a wide range of industries 
such as rice milling, oil milling, hand-looms, 
fruit processing, agricultural ma-chinnery 
insecticides etc. The development of agro-
based industries is mainly the responsibility of 
the State Governments and information is 
being collected from the various authorities in 
respect of agro-industrial grants given to the 
Government of West Bengal and would be 
laid on the Table of the Sabha when the 
particulars are received. 

Financial Assistance to erstwhile East Bengal 
Refugees in West Bengal        < 

*313. SHRI JAIRAMDAS DAULAT-
RAM: Will the Minister of SUPPLY AND 
REHABILITATION be pleased to state : 

(a) whether it is a fact thai erstwhile East 
Bengal refugees who migrated as Pakistani 
national in 1964 to West Bengal are being 
given loans for business and grants for build-
ings and these facilities are being sanctioned 
to them by the West Bengal Government from 
the funds given by the Central Government to 
the State Government; 

(b) whether these refugees who are about 8 
lakhs in number continue to be considered as 
Pakistani nationals or they have been given 
Indian citizenship; and 


